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OPEN COU RT
CENTRAL ADMINISTRATIVE TRIRWNAL, ADDL. BENCH
ALIAHAFAD

DATED : THE 27 th DAY OF MAY 1997

CORAM ¢ Hon'ble Dr. R.K.Saxena, J.M.
Hon'ble Mr,., D,S.Baweja, A.M,

ORIGINAL APPLICATICN NO,R32 of 1996

Amar Nath S/o Shri Banwari Lal, R/o
417, Bakshikhurd, Daraganj, Allaha bad.

' ) Applican‘l'.
C/A Shri I.M, Kushwaha,Adv,

Versus

1, Uhion of India through Air Chief M.rshal
Headquarter, New Delhi,

2. Air Officer Commanding 29 Wing Air Force Bamrauli
Allahabad.,

3. Flying Officer, 0L/C, Civ, Ady, for ACC
Bamrauli, Allahabad.

4, Dhara Singh Yadav R/o Vill, Lal Bihara
~ P.O, Bamrauli Allbhabad.
«»+ Opposite-parties
C/R  Shri Ashok Mohiley, Adv. =

B" Y HON 'BIE DR QR-K-SAXENA. J -M. (s

. The applicant Amar Nath has approached ‘hha
j.h!ga,l t0 seek relief that the respondents ha __,3,,«,

to provide jot tﬂ;ga applicant on the basi of the
g 18 be. e
int w‘h which was/ @Jq in May 19%. o4
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2. The cont:=ntion of tha applicaﬁt is that he wes
called for interview for the post of Anti-Malaria-Lasca-r
in May 1995, He was interviewed and he was aprointed on
the post of daily wages. Some other persons were also
similarly appointesd. The appointment was of seasonal
nature and, thepgfore, it came to an end on the close of
the season, It appears that the aprlicant had applied
afresh in the year 1006 and wes interviewed, He was

se lacted but he could not be given job because respondent
no,4 who was senior to the applicant and had werxkad

previous experisnce, was selzcted, hence this O,A,

3. The respondents opposed the O,A, and stated that
it is seasonal job and the names are called from the

local Employment Exchange., In  selesction o the condit-
ions of eligibility and experience is taken into consi-

deration,

4, We have heard Shri I M, Kushwaha and Shri Ashok

Moh iley counsel for the respondents,
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55 It is/admitted fact that the post on which the !

applicant is seeking appointrnent?is of seasonal nature. 3
The relisf claimed was that the respondents be directed

to provide the job to the applicant on the ba<is of
interview which was held in May 1996, Shri Ashok giohiley
contends that the Anti-Malaria—lascar is ?Ppm' on vwhich
the selection is made on seasonal basis, _é;ince the season
for wvhich the int;rview was held in May 1996 is already

over and thus the O,A..becomes finfructuous, He contends

5
that &x the aam he so wants’he may apply for

the post efrthée new season start : Juna 1997, In view_(
(hi
of these fa;::t'.s;i the applicant may approachhand we hope

that if he is found eligible for the purnose)the respondents
may consider him, With 'tqin direction the Original
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Application stands disposed of. No order as to cost.
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